CENTRAL ADMINISTRATIVE TRIBUNAL
ERNAKULAM BENCH

Q«Ae 262/95

Thursday, this the 16th day of March, 1995

'CORAM3$

HON'BLE MR+ JUSTICE CHETTUR SANKARAN NAIR,VICE CHAIRMAN
HON'BLE MRe Se Pe BISWAS, ALDMINISTRATIVE MEMBER

Ve KuppuSdmy

- Reservation Office Assxstant

Southern Railway
Coimbatore Applicant

By Advocate Mre Pe Santhosh Kumar
- VEe
1. Union of India represented by
the General Manager,
Southern Railway, Madras

2. The Divisional Railway Manager,
. Southern Railway, Palakkad

3¢ The Divisional Personnel Officer |
Southern Railway, Falakkad Respondents

By Advocate Mre K. Karthikeya Panicker

ORDER

'CHETTUR SANKARAN NAIR (J), VICE CHAIRMAN

Applicantichélxénges Annexure A~3 order by which
heAwas transferred from’Coiﬁbatore to Palghat. Applicant
is a disabled person and he has been given light work on
the recommendations of‘a Medical Boarde He would submit
that the treatment needed by him is available only at
Coimbatore and not at Palghate. | |
2¢ Standing Counsel or Railways submits that as much

latitude as could be shown, has been shown and that there

. is no post at Coimbatore to accommodate applicante.

3e 'Whether the treatment needed by applicant is

'available only at Coimbatore, whether there is.a. post

to accommoddte him, etce are matters in the province of

" respondent Railwaye. If applicant has a genuine case,



VA

-2

he méy bring it to the notice of his superior off icers

and we are confldent they will act fairly and obJectlvely

bearing in: mind ‘the . facts of the Cases . L . ninioas s
4o With. thls alrect;on, we dispose of the appliCatzon.
NO costs._;__iz_ . ‘ ' : .

Dated the 16th March, 19954
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